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(a) Yes, Sir.
{b) As per the information available 7

cases-2 in Delhi, 4 in Hyderabad and 1 in
Bombay have been registered by the Police.

(¢) No, Sir.
(d) Does not arise.

(e) In one case relating to Detlhi, the
Police have already filed the charge sheet.

Implementation of Agreement with
Doctors

*52. SHRIJAI PRAKASH AGARWAL.:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the agreement signed by
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Government on 2 August, 1989 in respect of
doctors including those of Senior Adminis-
trative Grade, has been implemented and i
so, the details in this regard;

(b) if not, the reasons therefor; and

(c) the steps Government propose to
take to implement the agreement?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI NILAMANI
ROUTRAY): (a) to (c). A statement indicat-
ing the action taken in regard to implementa-
tion of the various tems included in the
Memorandum of Settlement entered into
with the doctors on the 21st August, 1989
(not 2nd August, 1989) in so far as doctors
belonging to the Central Health Service are
concerned is given below.
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